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CORA^^. :

the HCN'BLE m. justice v. S. MaLDvIATH , chairf.iAN
the HCN'BLE NR. P. T- THJRUVENGADAM, NEBBER (A)

1. Iqbal Singh S/0 S. Harnam Singh,
Retired Inspector of works lEstate) ,
Northern Railway ,
R/0 5/1, Railway Colony ,
Lodh i h.oad, New Delhi.

2, Balj it Singh 3/0 Iqbal Singh,
Machineman under Suptd.
(printing 8. Stationery) ,
Northern Railway printing Press,
Shakurbasti, Delhi.
R/L 5/1. F.a ilway Colony , ,
Lodhi Road, New Delhi. ••• petitioners

By Aivccate Shr i S. K. Sa'whney

Versus

1, Shri Mas ih-u2-Za!nan,
General Manager,
Northern Railway,
Baroda House , New Delhi.

2. Shri T. Gupta, Divisional
Suptd. Engineer (Estate) ,
Northern Railway , CRM's Office,
^^w Delhi. Responc

By Advocate ShriR. L. Dhawan

Resp undents

order (CEaL)

Shri Justice V. S. Ma limath -

In view of the action now taken as per the

order dated 5/1994 copy of which was placed for our

perusal, we do not see any good grounds to pursue

these proceedings further. Hence, the same are

dr cpped.
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( p. T. Th iruvengadam )
- Member (a)

f>. y

( V. S. Malimath )
Chairman


